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FRIDAY, AUGUST 8, 2025

NORTHERN RAILWAY

NOTICE FOR E-AUCTION

aenior Divisional Commarcial ManagerFS, Delhi Division, Morthern Raibway, 0 berms o Ralleay Board keller ng,
2022MCIFMIM 004 dated 13062022, invites bids through e-Auction (www.ireps.gov.in) for the contract of Parking cum
Managemeant and Slacking of Parcel al Maw Dalhi Raibvay Slalion (Ajmean Gate Side, ME-1) (Area 219187 Sq Mirs) for 2 (Two)
years as per detall and schedule given below:-

% [late&ljr]qe Assets to be auctioned

MNo.| of e-Auction
| 1. | 20.08.202% | Tha contract of Parking cum Management and Stacking of Parcel al New Dalhi Railway Station {Ajmeri Gate
| al 13:30 hes, | Side, NE-1} (Area 2187 87 5q Mirs)lor 2 [Two) years

Important notas: 1. For more indarmation, reguinemant and Yanous aspects regarding thase a-Audions, iInterested bidders an
advisd to visit hitps:liwww.ireps.govinhimihelpdeskisarning_cantre html, (#-Auclion leasing séclion). 2. Eamest Money
Depasit {EMD): 105% of 1he ol contraciusl bid value 1o De deposied oniing dunng the auclxn. EMD of the suctessiul Diddar will
b rezlaingd as Secunly Depasal, 3. Bahvay Administralion reserves e lull and sbsobule sghis ioshoel ferminate Hese conircds al
amy palint ol Ume - andior for taking any  decssan regarding the d@conbnualion'cantineation of Bese contraclts wilh
mciledfacdifional lerms and condibons degending upan the sibuanons

PUBLIC NOTICE

Branch Office: ICICI Bank Limited Plot Mo-23, Shal Tower, 3rd Floor, Mew Rohtak
Road, Korol Bogh, Mew Delki-110005

The following borrower(s) has/have defoulted in the repayment of principal ond interest towards the Loan
facilitylies) availed from ICICI Bank. The Loan(s) has/have been classified as Non-Performing Assetis) ([MPA).
A Mofice waos issued to them under Section 13{2) of the Securtisation and Re-construction of Financiol Assets and

Enforcement of Security Interest Act, 2002, at their last known addresses, Howewver, it has not been served aond are
therefore being notified by way of this Public Motice.

f1CICI Bank

239612025

NAINITAL BANK

Branch - Village - Sakeniya-Gadarpur, Post - Subhash Nagar, Tehsil -
Gadarpur, District - Udham Singh Nagar - 263152, Ph. No. 7217016179

DEMAND NOTICE

NOTICE UNDER SECTION 13(2) OF SECURITISATION AND RECONSTRUCTION OF
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT 2002
All the borrowers/guarantors/co-obligants mentioned herein below are notified that
loanis) availed by them from The Nainital Bank Ltd., Village - Sakeniya-Gadarpur, Post -
Subhash Nagar, Tehsil - Gadarpur, District - Udham Singh Nagar - 263152 branch is/are
NPAJs. The demand notice u/s 13(2) of the SARFAESI Act. 2002 sent through Registerad
Post/Courier have been received/ returned undelivered. We indicate our intention of
taking possession of secured securities whose brief are mentioned below as per section
13{4) of Act in case of their failure to pay the amount mentioned along with future
interest and charges within 60 days

Name & Address of Borrowers/Guarantors

&r. Mame of the Borrower/ Co- Description of Secured Dote of Motice sent/ | MPA
M. Bormower/ Gmmntngtpﬁun Asset to be enforced Cutstanding as on | Dote
Account Number] & Address Date of Notice
1. | Rahul Sharma/ Sanyukta Sharma Flat Mo.108, First Floor, |hansi DEOTROZE [ OF04
:LBALDU&DDE?E?IEE} & EWS 266, Preetam |Homes, Arazi Mo 791Min, Rs. 2025
Magar, Kabir Mandir, Govosuddingur, Situoted At Mouwzo- Lahorgird, 27.79.683/)-
Uphar Allahabad, Uttar Pradesh Tehsil & District-jhansi, Uttar
Prayagraj- 211011 Pradesh- 284001 !

These steps dre being token for substituted service of Notice, The above barrower/s andfor guarantor's (as
applicable) isfare advised to maoke the outstonding payment within 60 days from the date of publishing this
Motice. Else, further steps will be token as per the provisions of the Securitisotion and Re-construction of
Financial Assets and Enforcement of Security Interest Act, 2002,

Dote: August 08, 2025,
t\,_3_-“Iuv:nr_t: Jhansi

|
e

Sincerely Authorised Officer,
For ICICI Bank Lid. __,n"

HEET TR Ulfeier 7, et (Holo )

who,1331/faga fawmr 2025-26

frefafaa & 8 F=awd qunet § dsiipd Sehart / fumatsii/ siftera fasharsti @ oif7 @mga ffaerd s =t oIt 21
faferet =1 faga faeror Jeraree https:/mptenders.gov.in T &1 S Fehal ¢ |

|01.08.2025) less recovery, if any.
Brief_details of Vehicle hypothecated/Mortgaged : Hypothecation of Vehic le|
(Creta 1.5 Mpi MT 5+ 5E Polar White, Chassis No. - MALPBB12LNM 383856, Engine |
No.-GAFLNV3481B7 RC-UKDGBEDST77)

| Gadarpur, Udham Singh Nagar- 263152
Bathla (Guarantor), R/o Ward No. 5, Papneja Colony, Gadarpur, Udham Singh |
|Nagar- 263152. 3. Sanjay Kumar 5/o Ashok Kumar (Guarantor), R/o Gularbhaj,
| Pipal Parao Range, Gularbhoj Canal Coloney, Udham Singh Nagar, Uttarakhand-
1262401.
Issued Demand Notice dated 01.08.2025 for Rs.9,43,049.43 (Rupees Nine Lakh |
'Fourty Three Thousand Fourty Nine And Paise Fourty Three Only as on|
131.07.2025) (plus future interest & other expenses thereon with effect from |

1. Mrs. Kanika Bathla W/o Manish Bathla (Borrower), Rfo Ward No. 5, Avas Vikas,

2. Manish Bathla 5/o Jagdeesh Lal|

Date : 08.08.2025

Authorized Officer

The borrowers/guarantors aré advised to collect undelivered orniginal noticels)
addressed to them from our Village - Sakeniya-Gadarpur, Post - Subhash Nagar,
Tehsil - Gadarpur, District - Udham Singh Nagar - 263152 branchand pay the amount
outstanding with interest and their costs within 60 days from the date of this
publication to avoid further action under the Act

Place : Gadarpur, U.S. Nagar

weAt, fadiar:- 29,07/2025
// STceRTe THferet gaer 7/

. |[SUR hATR S wE H AW & | Tafeer o | fafeer @@t N K Textile Industri Limited
4. feien [uATae Ue | T Yod ue | 3ifaw fafy extiie inaustries Limite
T EMD Regd. Office: Omaxes square, Plot Na. 14, 3rd Floor, Jasola District Centre Jasoka, New Delhi-110025
i i CIN: L17299DL1983PLC 163230, Tek: +91 11 61113423
1. 2025 UAD ST ik W HerR qe BEED Eﬁ?ﬁw T 3w ?f 180 feaw 10000/~ 11.08.2025 Email td: n.ktextiles!23Egmail.com, websiteswww.nitil.com
441260 1 TN faga die, e @ MR e ) e AN 52422/ Extract of standalone Unaudited Financial Results
- | ST R feregedienton | SISt ShHish - 879337| 40484348/ for the quarter ended on 30th June, 2025 {Rs. in lakhs)
; : o Quarter Ended an Year
Are:- fafaer @ weifta Rt off WehR o WIMeH 1 YR SiAeE https:/mptenders.gov.in @i JedEe T 2 fFa Ended on
. _ 30.06,2025]349.03.2025  30.06,2024 | 31.03,2025
ST, G2k & THTER 3 H Jehrer et fear e | i &w/ [Unaudited)| {Audited) |{Unaudited)| {Audited)
; M- 1 | Total Income from operations 1.64 172 1.61 6.60
TR s {, &< fi 2 [Met Profit! {Loss) fae the period {befare Tax,
Exceptional and far Extra-cedinary items) Q.48 .08 a.67 1,46
3 [ Met Profit /' [Loss) far the perlod bedore fax
FORM A (aftar Excoptional andior Extraardinary items) .95 0.8 .87 1.B6
PUBLIC ANNOUNCEMENT & | Nel Prefif 7 {Loss; far the period altar lax
i y aftar £ S| far Ext ingry ita A5 008 R g
! (Under Regulation 6 of the Insolvency and Bankruptcy Board of India _.| e Exrogtionat ansidr Exlincrd il sfeng) | 0.9 i s ML
Pursiignt ;D:jeﬂag';{”ﬁfammnlu (Insolvency Resolufion Process for Corporate Persons) Regulations, 2016) < r’c'.?ﬂ:ﬂ:;‘gﬁ“ﬁ?::i;ﬁq‘_”ﬁ?ﬂiE;ﬁ'gf,gﬁ;?;x,
- | LUGS] o i - I
{Incorparation] Rules, 2014] FOR THE ATTENTION OF THE CREDITORS OF and siher Comprehansive Incame. {after 1ax)] 199 | 12.907 91 146 | 14.379.54
il R | MILLENNIUM CITY EXPRESSWAYS PRIVATE LIMITED = [ Paid 5 Equity Share Capiial (Faoe vale
e RELEVANT PARTICULARS |Rs. 10 sach) | saes| sasa| a3ge|  m3e
Before the cantral govermmentiregional 1. |Name of corporate debtor Millennium City Expressways Private Limited 7 | Reservas{axcluding Revaleafion Rasarve) as
diractor, northern region, 2. |Bate of ncorporation of corparate (13032014 snown in the audited Balance Sheet of
Hew Dialhi | dablor sccounting Yaar 2024-25 i £7,183:02
In the matter of companies act, 2013, Petition 3, |Aufhority undar which carporale Reqistrar of Companies — Dedhi 8 |Eaming Per Shara (Rs) (Face Value Rs. 10)
ursder section 13{4] of the companies act, 2013 detitor is incarporated | régistared I IS A bl 125 ETH 5 55 538
ﬂi‘t mg‘;d“ of the companies (ncomaration) | | [y [Comorate Identty Mo Limited U45204DL2014PTC266306 T =T e e
' Lisbiliy Identification Mo. of dbrinidid = ke s Ll
AND - : 7 : ;
: ; | corparate debitar Extract of Consolidated Unaudited Financial Results
n H:H mal.'tar. of Mls Arpar Enlerprises Privats 5. |Address of the ragistered office gnd - |LHG-134, Upper Grawnd Floor, Jeena Tower -1, for the quarter ended on 30th June, 2025 Bs. in lakhs
Limited (CIN: U32409HR2024PTC120235) ("The s sy B g iRl bl S 2
Company) Having Ms Repistered Office at A prncipa ofice (if anyhof corparale Dslr!ul. EUTILEJ-_EII'H-L'. Puenl, Janakpiin B-1, Wesl e
1701, Tower A, Pioneer Araya Sector 62, Golf dtitar Dethi, Mew Deihi - 110053 Niripe Erc on Ended on
Course, Extension Road, Bhonds, Gurgaon, B, |Inzalvency cammencarman dale in |05.08.2025 (Copy of tha ordar commurecated on
Bhondsi. Hary'anu,lrbﬁ.a. 197103 .._Patitioner respact ng:rp;\ralg desbor 0608 2025 vide ma:]] JO.06. 2025 | 31.63. 2025 [ 30.06.2024 | 31.03.2025
NOTICE 7. |Estimaled data of closwre of 01022026 i ; (Unsudited} | (Audited) |{Unaudited)| {Aucited)
Motice 5 hesely green o the General Public that the irsctvency rasalution process 1 | Tetal Income from aperafions 117488, 37 BOTY BS | H516.76 | 2027687
Company propases to maka an :a|:1:u'4-:a':.-|:m b':|1hva B, |Name &nd regisiration numier of the | Sudnir Keira 2| et Profitt iLass) for the periad (befare Tax, | ' 2 '
Reglonal Diractor under section 13 of the Inssbvency professional acting as | (IBBI Reg No, - Exceptional and jor Extra-ardinary items) 11787.67 | BO58.17| 5506.9% | 20228.95
om g e, S0 saaung pomirosion. of inderirm resaludion professional BBIIPA-00/|P-POOTEEVE T-201811314) ST NaLBratit ] {Lossh for the setiod tefora tax | - : -
éﬁ:‘;l;fyl'émﬂéﬁ;{: _'jﬂ”;:!igl iﬁ'&‘ﬂk;ﬂ:ﬁ B, | Address ard e-frall of s mbarim E-03 Greater Kailash |, Mew Dethi-110048 ' iaftar Excép'tsmal il I?::*.re:-'dlnarg.- Rl
i the Exlra ordinary general meating held on rEFu':J':"“E'; F"I'f'df'E'EE":'“aj- s regisierad kalra.atvEgmal.com after share of profit of associates) 12744,70 | 14703.55| 5987.40 | Z8795.10
g A s . with the Boa e i i ] B ootk Ll e ot (R e
b e Oy o sStret| | [70 [Address and e-mail o ba used Tor | E-03 Greater Kalash |, New Deb-110028 4| FaLF ot s drosy Tor Ane poricd ;ﬂ‘:rw-“
Harvara® {o-Siate of Raiasthan® carreapondence with ti intenm rp.meaplfigmai.com Igf b . e 057 & A 165 : a
.ﬁrﬁltyp;rsun ﬁh:seintﬁariﬁs:ihly-:-:l ne affacted by resolution prafessnal ~ _:emls:_ler share of nrlnfﬂ. of aufs.!:l:uzlale]w1 ot 11057 .54 | 1354%.23 | BIG5.33 | 25436.82
the proposed ehange of the regatered oifice of the | | |11._[Last date for submission of clams__[Z208/2025 (within 14 days from publication) - e e S0
sompen gy deNere Rt on it Ci-l oot | | (17, (Elatais of audilors N e, Hol Aplicabie sl athex Comprahensive Incame (afer taxi] | 11,057.54 | 48.60058 | 537658 | 64.630.68
(v mca. goving by fing investor compéaint clawse (b) of sub-saction {64 ol 7 ._._"'.'_.'__.___";__ e Mool B e el Bl IO P R o i
Py o Gaesd b0 Do dieiverad of send by niisiened sachon 21, asceramed by the 8 Eau:l 'IZ"" Eq ;":!" Siwre-Gaplnl. |Faue ek 59 G 17 08 53,08 53,08
post of hiather objections supported by an affidave irdenim ragalulicn professional e, 1k each oo e g R b
slatig tha o af hisihar intarast and grounds of 13. |Names of insclvancy Professionals — |Wot Appficable 7 | Reserves (excluding Reveluation Resarve) as
';'3":“'-'" f' mfdm;_"::';ug"m;:a ﬂn”"!]:: identified bo ach &5 Authorsed shown in ihe audited Balance Sheet of
DEE:L“ E;FI.:?'I;;[ES: Eh-ih'li:‘lmél'lﬂ ﬂDI:’mEW Repraseniaiive of oradions in 8 class __E-:L'.Ell.lﬁl--'lg Yaar 2024-25 - 1 11748501
cmp,.:{ How Mﬂ,’,‘_ 11“,”3; o el e 'ETh’E'E' namas for each class) _ : _ : 8 | Earning Per Share [Rs) (Face Value Bs. 10)
days of $he data of publication of his notica, with 2 14. |{ajRelevant Foms and Wb link | hll.‘:a'_-_-:l.:nl:u.gi;*-'.ln_'.enI'f.:-ma'l:ll:m'.r'lua:ls Hasic BEE. BT 1H6.TE A7o.5 2479 27
copy 1o the applicant company &l s regisiared (k) Datails of suthorzed Physical Address Mot Available e e B =] e
lfice v it s B MELO DRI regresentatives are svailable at: 2. Dilualed BE6BT | 1384.7B 47833 | 247922

Registorad Office Address: A 1T, Tower A

Fioneer Araya Sector 62, Goll Course,

Extension Road, Bhondsl, Gurgaon, Bhandsi,
Haryana, Invdsa, 132102

For and on behall of the Board

Arper Entarprises Private Limited

Sdi-

PIUSH KLIMAR SHARMA (DIRECTOR)

DIM: 10568875

Db QRDAZ0ZS Placa: Gurgaon

IN THE COURT OF :-
Principal Subordinate Judge,

Tirupur
Case Number : IP/52/2025

A.Mohamed Ubais
S/o. Abdul Kalig
No. 108/84,M.N.R. Lane,
Big Bazaar Street,
Tirupur - 641 604
\s-
1. M/s. The Manager CLIX Capital
The manager, CLIX Capital,
4th Floor, Kailash Building,
Kasturabai Gandhi Marg,
Connaught Place, Delhi-110 001.
(Agreement No. SCOBUS1000261985)

2. M/S. The Manager,
Unity Small Finance Bank,
The Manager Unity Small,
Finance Bank,
40, Basant Lok, Vasant Vihar,
New Delhi-110057
(Agreement No. 5016633)

3. M/s. The Manager,
HERO FINCORP LIMITED,
The Manager, Hero Fincorp Ltd.,
3H, Community Centre,
Basant Lok, Vasant Vihar,
New Delhi-110057
(Loan No :- HCFC01UBL00016596050)

4. M/s. The Manager Fair Cent,
The Manager Fair Cent,
K-6 & K-7, K12 & KB-12,
Qutub Plaza, DLF Phasel,
Gurugram Haryana-122 002
(Loan No: 1003625851)

PUBLIC NOTICE

The above named petitioner has
filed Insolvency Petition in the
above Honorable Sub-Court
Tirupur, and that has been
numbered as |.P. No. 52/2025 and
the above case is posted for the
appearance of the respondents on
25.08.2025. If the above mention
respondents Fails to appear
before the Honorable court in the
above case on the above said
hearing it will be felt Ex-Party threw
court order.

...Petitioner

D. Shanmuga Vadivel BA.BL,
Advocate

Tirupur

Cell No : 98422 40791

Matice s heraby given that the National Company Law Tribunal has cedered the commencament
of a corporate insolvency resolution process of the Milennium City Expressways Private Limited
an 05,08 2025 {CIRP prder cammunicaled vide mail dated (5,08, 2025)

The credifors of Milfsnnim City Exprassways Prvate Limitsd, are harely cadad wpon 1o subms
fheir claims with prood on or before 220812025 (o the infenm resalution professional al the
addrezs mentionad agamst antry Mo, 10.

The financial creditors shall submit their ctaims with proof by electronic means only. All ather
creditors may submit the claims wih proofin parson, by postor by eleclronic mesns

Afnancial crediber belonging tea dass, as listed agansi the enlry No. 12, shall indicate its choice
ol aulhoresed raprasantalive from amang tha Bree mealvancy professionals Esled agamns! entry
Mao:13 10 actas aulhonsad rapresentaiive of thi class (M) in Ferm CA

Submission of faise or misleading proofs of claim shal sitract penalties

Date : 0T/0B/2025

11

3

Sudhir Kalra
Name and Signature of Interim Resolution Professional

Hotes:

Tha above is an axlract of ihe datailad farmal of unaudiled results fad with the siock sachnage
under regulation 33 of SEBI (Listing abligadion and Disclpsure Requiremant] Ragulstion, 2015 The
il Tarmal o the Feddeld resulls are aeadable an company's websie www nktE com and an (he

wensile of ihe Stack Exchapge waw.msaiin

The detailad unawdded razulis and this extract ware révieaed by tha Audit Comméttes and aparaved
by the Board of dinrectars in their meetmg held on Tik August, 2025

Ptace: New Delhi
Date : 07082025

By order of the Board
For M K Texiile Indusifles Limited

Balbir Singh

DIN: QORZT418

Sdi-

Director

Place: New Delhi

[Pursuart to Rula 30 of the Companies
(incorparathon) Rutes, 2084) Advertsement ta be
pulslished im the nesspaper for change of registans
affeeE Pram oo Sate o amdler

BEFORE THE CENTRAL GOVERNMENT
(REGIONAL DIRECTOR, NORTHERN REGION)
In the matter of sub-section (4) of Section 1.3 of
the Goampaniies Act, 2013 and claese (al of
aub-rule (5) of nite 30 of the Campanies

(Imconporation) Aubes, 201

CiIM: LIS00OUP1983PLCO26603

Unaudited Financial Results for the guarter ended 30.06.2025
All Figures in hundreds unless otherwise stafed |

HARIG CRANKSHAFTS LIMITED

Reg. Office; Plot No. 66 , Udyog Vihar, Gautam Buddh Nagar, Greater Noida,Uttar Pradesh, 201306
email Id: harig@harigerankshafts.com ; Phone: 3818105480

ET MEDIALABS PRIVATE LIMITED having is
registered office at “First Floos, Building Mo, 2, Quarter Financial
Khasra Mo, 619/2-7, Chattarpur Mandir Road, Endad Year anded
Oppogite Theodi Ganden, Sawan Publie School, 30.06.2025 91.03.2025 .06, 2024 21.03.2025
Sauth West Delhi, South West Deihd, Dedhi, Particulars -
india, 110074" i s e Unsudited | Audited Unaudited Avdited |
| Notice is hareby given to the Genaral Public that tha 1 | Tode Income from operations (.04 11,300.62 11,3007
Company proposes to make an application to the i T =17 ¥ i EETETD 5 : ; .
Central Government, power delegated to Regional & | Met Profil/ (Loss) for the pariod 222 M5Bl 21514770 | 20907010 | 92703858
\Director under Section 13 of the Companies Act, fbefore Tax, Exceptional andlor Extracrdinary fems)
2013 seeing confirmation of alteration of the : P = : L _ & 247 | & g
Memocdum & Asscdation of the Company in 3 | Meat Profit | (Loss) for the period before tax 222263108 47534478 | 44,55,24238 | 543540885
terms of the Spocial Resodulion passed ab the rafier BExcepfional andior Exlracdinany lems)
Extra-Ordinary General Meeding of the Company Mot Brofit | [ ot 1 o al Y, L - n47 E4 95 A0R G5
held on July 2181, 2025 to enable the Company 1o 4 | Mot Profi |,L'f“:$5:| o iha I:Hrll.'l'.'l.-&'l lar Fan 222G AB] 47534478 | 445524208 | 54354068
change ity registensd office from the First Poor, { after Excaplional and Exftraordinary itams)
Bullding Mo, 2, Khasara Na, 519/2-7, Chattampur £ iz = : g = — T 553 og 47 A EE 747 g :
Mandir Road, Opposite: Thill, Garden, - Sawan Tetel comprehensive Incaome for the Period [Comprizing Profit / {Loss} 2 FAIR3 1B e 344 TR | 44 55 2427 39 | -54.33 J08 G5
Public School, South West Delkl, South ‘West for thie Prof {after 1ax) and Othar Comprehansiva Incoere [afler Ex)) I
Delhl, Oelhl, Indla, 110074 “Natiooal Caplital o | Pl it 7 P e " - m T ]
Teritory (NCT) of Diedh® to 3nd Floos, Block I | Paidup sguity share capital 10.50.000.00] 05000000 | 10,50,000000 | 40,50,000.00
Vatika Busimess Park, Sector 49, Sohna Road, {Face Value of R, 10 per share
Gurgaon -122018, the "3%a%e of Haryana'. & | Othar Equity -| -71.82,513.05 - | 719251305 ]]
Any person whose interesd is likely o be offected by P o . AT :
ihe pripused chaitge of mselalared. sifice of e 7 | Earninps par share (before axtraordinary ibems) (of RBs. 10/ each)
Campany iway deliver sither im persan or by past { Nod Annualised)
thedr oojection supported by &n affedavit stating the |a) Basic 242 453 4543 445
minture af theirinterest and grounds of opposition ko . = ; L
the Regional Director, Maorthern Fegion at the {b) Diluted -2.12 4.5 4243 443 Il
atldreds, 'EB-E Willgbﬁlgdcﬂuﬁ. Hi. J;EFer;I&::l § | Earnings per share (after extraordinary items) (of Rs. 10V- each)
Antyodaya Bhawan, omplex, Lodhi Road, ;
Bew Delhd 110003° within fourlesn days Trom the i r_‘lm Annualised)
date of pubdication of this notice with a copy to the 1a) Basac =212 -4.53 -4243 -4 45
Apglicast Company 21 15 registered affice at the {b) Diluted 212 -4.53 4243 445
attdress mertioned below: “Fmst Floor, Building Mo, ozl
2. Khasara No. §19,/2-7, Chattarpur Mandir Road, Refer Notes to the Standalone Unaudited Financial results
Oipposite Thodi Garden, Sawan Public Scheol, South .HD‘t-E.'-
West Del| South West Defh uﬂ:'iﬁ':ﬁ ﬂ:ﬂﬂ‘:r 1 The above Financial Resuits have been Reviewsd by audil committae and subsaguantly approved by the Board of Directors at thair

ETMEDIALABS PRIVATE LIMITED meeting hebd on 0Tth August 2025,

Vimal H:Mndﬁw- 2 Thiabove standalone financial results for the quarter ended 30th June_ 2025 has bean reviewed by the Statutory Auditor M B Gupta &

Place: Delhi Diractor Co. whe has expressed a modified conclusion on the same vide thelr limited review report dated 07.08,2025
Date : 07.08.2025 DIN: 08673453 S i ikt e bl Ml chimeld bl

Placn : Nolda

The above is anextract of the delailed format of Quarterly Financial Results filed with the sfock Exchange under Regulation 33 of the
SEBI {Lisfing and other Disclosura Requiremants) Ragulation, 2015, The full format of the Quartarly Financial Results are avatlable on
the Websltes of the stock Exchange(s) and the listed anlity (www hangerankshalts.com)

For HARIG CRANKSHAFTS LIMITED

Sdl-

Manoj Agarwal
{Managing Directar)

epaper.ﬁnanciaiexpres&mnb. ®

Date ; 07/08/2025 S DIN Mo. 00093633 i

SIDH AUTOMOBILES LIMITED

Regd. Off: R-13, 5/F Greater Kallash-I New Delhl-110043

CIM: LI41020L1985FLC0Z0T 56, PH: 011-41056332%

Wiebsite: www sidhgroup.in, Email 1D sidhindia1285@amalf.com
Extract of Unaudiled Financial Resulls for the Quarter ended 30th June, 2025

(Rs. kn Lakk)
Quasier Ended Year
3L ] endad
Mo. Particulars 10.06.2025 | 31.03.2025 | 30.06.2024 | 39032008
(Unaudited)] | {Unaudited] | (Unaudited) | [audited)

1 | Tolal Income from Operalions .56 335,34 .00 KE Wl
£ | Wel Prafit ! {Loss) for the pencd (befora fax

and Exceplianal (lems) 1.85 321.855 210 332,70
3 | Wet Prafit ! {Loas) far the panod before tax

{after Exceptional ilams| 1.95 321,98 240 b M
4 | Hel Pralit! (Loss} for tha pericd afber G

|aler Exceplional ibems) .95 519 20 s |
5 | Talad Comprenensiva Incoms for the pered

|Comprising Prafit / {Loss) for the panod

|after 5%} and Other Comprahersive Income

{afler tax]] 1.95 £8518 -2, 4 76,83
=} Equily Share Capital 296,73 [ 29E .23 96,73
¥ | Reserves (excleding Revaluation Reserve)
8 | Eamangs Per Share (of Rs. 10- sach):

1. Basc [Rs) 2.01 .50 0.m .93

2, Paluled {R5.) CINEL| 0.0 0. 1.93
Motes:

1 These waudiled Bnancsal requss of the Company have besn prepared n aoedrdance with the Indian Accountig
Standards (lnd A5y as prascibed under Secion 135 of the Companles Act 2013 read with Rule 3 of tha
Companias [lhdian dccounding Stancard) Rules, 2015,

2 Theabove unaudited fnancial rasulls for the quarier endad 308 June, 2025 bave been revicaked by the Audil
Cammilles and approved by the Baard of Direcioes of the Company &l Seir respechive meetings Pald an 0750
Apgust, 2025, These results have bean subjecled % limned review by e slatutory auditoes of the Company
under Ragulation 23 of the Sacwitias and Exchangs Board of India [Listing Obligations and Disclosura
Requeements) Regulations, 2015,

3 Pravicus yearsiperiods Dguees have béan regrouped | rearrangisd, whaneses equiced

4 The unaudited Snansal results of the Company lor the Quarler ended on 30 June, 2025 ane atso avallabla
an wabaita of the Compary (www.sidhgroupin}-and on the websde of BSE Limited [www.baedndia.com)

5 The Limited review as required under Requiation 33 of SEB (Listing Obligations & Discloswre Regquiremants)
Regutalion, 2015 has been comalebed and retated repord doss nok have any impact on abave reswis and nofes
for ihe (aariee ended 301k June, 2025 which nead o be explained

6 The (R code fo ecoess the un-audied financal resulis for the Quarer ended 30.06. 2025 on tha websits js:

For Sidh Automobibes Limlted

Sdi=

Anll Sharma
Managing Director
DiN: o232&210

Flace: Delhl
Date: 0Tth Awgust, 2025

UJJIVAN SMALL FINANCE BANK LTD. g{o1a0lRI[y[d:

Registered Office: Grape Garden, No. 27 3rd ‘W' Croas, 185 Main, Gih Block, for Immovable
Koramangaks, Bengalun, Kamalaka-Ja0055 {
Regional Office:- GMTT Bulding Pici No. D-7, Seclor-3 Moids (UF)

property) [Rule &(1)]

Whereas, The undersigned, baing the Authonsed Officer of Ujivan Smll Finance Bank Lid., under the Securitisation and
Reconstructan of Firancal Azsetz and Enforcesmant of Secunty interast Acl, 2002 and in exarcize of powers confemad
undar sacton 1312) read with-rule 2 af the Sacurly inferas! |Enforcamant) Rules, 2002 issuad a demand naoboe 1o
Bormower | Guarantor on the dates mentioned hersunder caling upon the Bormowen]s) /| Guarandor {5) 1o repay the amound
mentionedn the respective demand nofice within 60 days of the dateof the notice. The Bormawer'Go-BorowenMorigagor
hawing failed to repay the amount, nofice is hereby given to the Borroweriortgagor, Co-BomowerMortgages, Co-
Borrower and the public in peneral that the undessgned has taken SYMBOLIC POSSESSION of the property describad
herain balow in ewarcize of powers conlarred on hir undar sub-section (4)of section 13 of the sasd Act read wilh rule 8o
the Securly Intarest Enforcamant Ruas, 2002 an the dabes menlicnad agamsi aachacoounl. The BorowenMaorigaoor's
Co-barowen'Morigagor's and Co-bomawar's attantion is invited o provisions of sub-section (3] of section 13 of the Adt, in
respect of fime-availeble, 1o redeem the seciwed assels, The Bormpwen¥ortgagor, Co-BomowerMorgagor and Co-
Borrower in particular and the publicinganeral is hereby cautioned not to deal with the propery.and any dealings with the
property will be sublect tothe charge of Ujjivan Semall Finance Bank Lid. for an amount of for amownt{s) mantoned heein
below bagidas interast and sther chargesiaxpensas against éach account.

Name of address of Borrower [ Description of the Immovable 13H2) Motice Date .
Co-BorrowerMortgagor Property 2804 3025
1.Mrs.S5ushama Kanwar Wo| A% that Part & Parcel of {south part} residential plot No. Motice Amt.:
Maveen Sngh Rlo Patwar Santar | 1 (Comer), parl of Khasra No. 283106 having area| Rs 64555635 on
ke pass Mayagav Koia, |sdmeasuring 450 s5q. i Comner;, Ashoka Mages, 20-(4- 2005
Engineering Callege Kola, Kota, | Village Rofhdi, Sub lehell Mandana, Tehsl Ladpura, Possession Date -
Rajasthan-324010, 2. Mr. Naveen | Distict Kofa, Rajasihan which is bounded as follows: (408/2025
Singh 3o Ramswarsop Singh @@ | Boundaries: East Rasta, Wesl Pif No. 2 Narth: Par p———————— —
Ramswroop Singh, Bheal Basti | of Plet No. 1, South: PlotNo. 20, The Property bedongs | Loan Account No.
Mayagao Enginesring College | 1o Mrs, Sushama Kanwar Wio Naveen Singh iz no 1| 2224250260000008
oie, Fota, Re@sihan - 324010 AT Yo, .
1. Pankaj Yadaw @ Fankaj Yadsv sio Gulab Singh( ANl the! Parl & Parcel of 1}42) Notice Dats 1
Yadaw . Borrower 200, Purvi Pal Vistar Yojana, Basni| agrcustural Plot no.C Khasra no. 15042025
2nd Phase, Shramik Colony Darbi ke Pass, Jhalamand,| 183, Shiv Yatika Yojana, Villags Motice Amt.
K.LM, Bhagat Ki Kofhi, Jodhpur, Rajasthan-342005, 2.| Sangariya, Tehsil and Dwlncl|  mean 97 4800 asan
Priyanka Devi wio Panka] Yadaw @ Panka|Jodbpur Rajasthan, ' Eiil-Dlii-E'DEﬁ
Yadav,...Co-Bomower/ Guarantor 200, Perd Pal Vistar| admessuing area 111.11 sg. :
Yojana, Basni 2nd Phass, Shramik Colony Darbi Ka| wds. which 15 bounded as lollows: F“ﬂf‘“"?" Uale :
Pass, Jhalamand, K UM Bhagat Ki Kothi, Jsodhpur,| Boundaries: East: Plot na, A and DE08/2025
Rajasthan-34 2005, 3. Pawan Kumar sio Bholz Singh| B, West Plotne. D, Nedh. Read, | Loan Account No.
...Co-Barrower! Guaranior Kalani, Kaimur {Bhabua), | South: Plotof other. The Propeny | 2=32910130000096.
Bihar- 802132 Also a1 Pawan Kumar slo Bhola Singh | belongs to Privanka Devi wio|  aaqaaqn4 50000036
Khasra no. 183, Shiv Vatika Yojana, Sangarya. Tehsil| Pankaj Yadaw @ Pankaj Yadav
and District Jodhgur, Rajasthan - 342005 L& no,2 among you

Place: Moida, Date : 0810872025 Authorised Officer, Ujjivan Small Finance Bank Lid,

U GRO Capital Limited

4th Floor, Tower 3, Equinox Business Park, LBS Road, Kurla,
Mumbai 400070

CRO

DEMAND NOTICE

UNDER THE PROVISIONS OF THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND EN-
FORCEMENT OF SECURITY INTEREST ACT, 2002 (“THE ACT”) AND THE SECURITY INTEREST (ENFORCEMENT)
RULES, 2002, (“THE RULES”)

The undersigned being the authorised officer of UGRO Capital Limited under the Act and in exercise of the powers
conferred under Section 13(2) of the Act, read with the Rule 3, issued Demand Notice(s) under Section 13(2) of the Act,
calling upon the following borrower(s) to repay the amount mentioned in the respective notice(s) within 60 days from the
date of receipt of the said notice. The undersigned reasonably believes that the borrower(s) are avoiding the service of the
demand notice(s), therefore the service of the demand notice is being effected by affixation and publication as per the Rules.
The contents of the demand notice(s) are extracted herein below:

SI.No. Name of the Borrower(s)
1. ARIHANT ALLOYS

Demand Notice Date and Amount
Demand Notice date:

2. LALIT KUMAR JAIN 14/07/2025
1. 3. GEETADEVI JAIN Notice Amount: Rs. 21,84,827/-
LAN - UGDELMC0000014938 As on 07/07/2025

Description of Secured Asset(s):- MODEL: CNC LASER CUTTING MACHINE 1500X3000
Make: SUPERCUT WELDING INDUSTRIES Invoice: 1372
1. BROTHER TOOLS ENGG WORKS

2, 2. SEEMA KASHYAP 3. MUKESH KUMAR Notice Amount: Rs. 21,21,598.00/-

| - LAN - UGDELMC0000021366 | As on 19/07/2025
Description of Secured Asset(s):- MODEL: KINGSTEN BRAND, CNC VERTICAL MACHINING CENTER
KVM-850 MAKE: R.H. ASSOCIATES PVT. LTD Invoice: MFG-065

1.J S TOOLS ENTERPRISES

Demand Notice date: 18/07/2025

Demand Notice date: 18/07/2025
3. 2. AJIT KUMAR 3. SANJU KUMAR Notice Amount: Rs. 22,73,003.00/-
LAN - UGDELMC0000038567 As on 18/07/2025
Description of Secured Asset(s):- MODEL: ZICO BRAND VERTICAL MACHINE CENTER ZM-860
Make: ZICO MACHINES PVT. LTD. Invoice: ZICO/24-25/09
1. SAI ENGINEERING

4, 2. TILAKRAJ 3.PREM LATA

LAN - UGDELMC0000056361
Description of Secured Asset(s):- MODEL: VIBRANT 800

Demand Notice date: 18/07/2025
Notice Amount: Rs. 23,94,846.00/-
As on 15/07/2025

MAKE: MACPOWER CNC MACHINES ITD-VMC VERTICAL MACHINING CENTER INVOICE: 24-25/M-559
1. SAI STEEL Demand Notice date: 14/07/2025
5. 2. SAGAR GOEL 3. CHARU SHARMA Notice Amount: Rs. 29,28,176.00/-

LAN — HCFDELMLN00001041988 As on 07/07/2025
Description of Secured Asset(s):- MODEL: FIBER LASER CUTTING MACHINE Q41530 GH MODEL-1.5KW
MAKE: APEX MACHINERY TECHNOLOGY INVOICE: 23-24/003
MODEL: CNC HYDRAULIC PRESS BRAKE MODEL SWIFT 25-12
MAKE: HINDUSTAN HYDRAULICS PVT. LTD.  INVOICE: 2022-23/G1062
1. SHIV ENTERPRISES Demand Notice date: 14/07/2025
6. | 2. SANJEEV GOSWAMI 3. SHIKSHA GOSWAMI Notice Amount: Rs. 30,85,641.00/-
LAN - UGDELMC0000034785 As on 07/07/2025
Description of Secured Asset(s):- MODEL: FLEXON PRINTING PRESS-36' - 6 COLOR
MAKE: FLEX ON ENGINEERS PVT. LTD. INVOICE: 262/22-23
1. SHREE JEE ENTERPRISES Demand Notice date: 14/07/2025
7. 2.NARENDER GOYAL 3.ANITA 4. RAKESH GOYAL Notice Amount : Rs. 31,91,522.00/-

AN - HCFDELMLN00001015426 UGDELMC0000019514 As on 07/07/2025
Description of Secured Asset(s):- MODEL: 1.PLASTIC INJECTION MOULDING MACHINE
MODEL: NX 100 TON SERVO
2.PLASTIC INJECTION MOULDING MACHINE MODEL: NX 140 TON SERVO
MAKE: NEELGIRI MACHINERY GLOBAL PVT. LTD. INVOICE: NGM/075
MODEL: INJECTION MOULDING MACHINE XTREME 210 TON SERVO
MAKE: NEELGIRI MACHINERY GLOBAL PVT. LTD. INVOICE: NMG/23-24/803
1. EXTREME TOOLING SOLUTION Demand Notice date: 18/07/2025
2. VIVEK SHARMA 3. PRIYANKA SHARMA Notice Amount: Rs. 22,42,858.00/-
LAN - UGDELMC0000015678 As on 18/07/2025
Description of Secured Asset(s):- MODEL: CNC VERTICAL MACHINING CENTER VL1050
MAKE: S&T ENGINEERS PRIVATE LIMITE INVOICE: 232466023
The borrower(s) are hereby advised to comply with the demand notice(s) and pay the demand amount mentioned therein
and hereinabove within 60 days from the date of this publication together with applicable interest, late payment penalty,
bounce charges, cost and expenses etc. till the date of realization of the payment. The borrower(s) may note that UGRO
Capital Limited is a Secured Creditor and the loan facility availed by the borrower(s) is a secured debt against the immovable
property(ies) being the secured asset(s) mortgaged by the borrower(s) with UGRO Capital Limited.
In the event, the borrower(s) are failed to discharge their liabilities in full within the stipulated time, UGRO Capital Limited
shall be entitled to exercise all the rights under Section 13(4) of the Act to take possession of the Secured Asset(s) including
but not limited to transfer the same by way of sale or by invoking any other remedy available under the Act and the Rules
thereunder in order to realize the dues in the loan account of the borrower(s). UGRO Capital Limited is also empowered to
ATTACH AND/OR SEAL the Secured Asset(s) before enforcing the right to sale or transfer. Subsequent to the sale of the Se-
cured Asset(s), UGRO Capital Limited also has a right to initiate separate legal proceedings to recover the balance dues, in
case the value of the Secured Asset(s) is insufficient to cover the dues payable by the borrower(s) to UGRO Capital Limited.
This remedy is in addition and independent of all other remedies available to UGRO Capital Limited under any other law.
The attention of the borrower(s) is invited to Section 13(8) of the Act in respect of time available, to redeem the Secured
Asset(s) and further to Section 13(13) of the Act, whereby the borrower(s) are restrained/prohibited from disposing or dealing
with the Secured Asset(s) or transferring the same by way of sale, lease or otherwise (other than in ordinary course of busi-
ness) any of the Secured Asset(s) without prior written consent from UGRO Capital Limited and non-compliance of the
above is an offence punishable under Section 29 of the Act. The copy of the demand notice(s) is available with the under-
signed and the borrower(s) may, if they so desire, collect the same from the undersigned.
Place: Delhi
Date: 08.08.2025

8.

Sd/-(Authorised Officer)

For UGRO Capital Limited, authorised.officer@ugrocapital.com

“"IMPORTANT"™

WWhilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newvwspapers or Publications.
We therefore recommend that readers make
Necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner

whatsoever.
New Delhi o ©
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| ST . 1,600 DB AR ] " Quarter ended | Year ended Quarter ended Year ended t o ¢ s | o )| | v )
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b. The above is an extract of the detaied format of Quarery Financial Results filed with the Stock Exchanges under SEBI (Infrastructure Investment Trust)

irifio o i sie mide Pl sl ) J0eEe www_ ace-cranes.com 4T s Raaulati i 3 ; St : L F L
ations, 2014, The full format of the Quarder ended 30 June 2025 Financial Besdts are available on the websilo of Stack Exchanges
T wwewe bseindia.com ST wweenmseindia.com 7 0 T E | d 9 2ndfers aaon

www nseindia.com and www Bseindia.com) and the website of the Trust (www.cagitalindratrust.com). For and on behalf-of tha Capital infra Trust
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Notes : (1) The above s anextract of the detalled formal of the Financial Resulis flled with the Siock Exchangs under Regulabion 33 of the SEBI (Listing
Ciblgations and Disclosure Raquiremenis) Regulations, 2015, The full format of the Financlal Results of the Company are available on Stock Exchangs
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"IMPORTANT"

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
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